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Purchase of ships by MSTC/MMTC 

@@1372. SHRI SHANKER SINH VA-
GHELA: Will the Minister of STEEL AND 
MINES be pleased to state: 

(a) what is the number of ships purchased 
by the Metal Scrap Trading Cor-
poration/Metals and Minerals Trading 
Corporation (MMTC) for ship-breaking 
industry during each of the last thTee years 
and current year, so far; 

(b) what is the number of ships required 
for the ship-breaking yards in Gujarat and also 
the number supplied to each one of them 
during' the said period; and 

(c) what steps have been taken and are 
proposed to be taken to meet the requirement? 

THE MINISTER OF STEEL AND MINES 
(SHRI MAKHAN LAL FOTE-DAR): (a) 
Vessels purchased by MSTC for breaking 
during (he last three years and current year are 
as under:  

Year Number 
of Ships 

1985-86 . 91 

1986-8-7   . 75 

1987-88   ... 22 

1983-89   . 30 

(TILL 31-7-88)  

(b) There are two ship breaking yards in 
Gujarat, namely, Alang and Sachana, where 
63 and 11 units exists respectively. Owing to 
variations in the sizes of ships entitlements for 
these units are fixed in terms of tonnage and 
not in numbers. The entitlement for each units 
was 5000 LDT for 1985-86 and 6500 LDT for 
each of the years from 1986-87 to 1988-89. 
The total tonnage has been supplied at Alang 
and Sachana from 1985-86 upto 1988-89 is as 
follows:—  

Yean At Alang At Sachana 

1985-86 3,73,315 LDT 53,391 LDT 

1986-87 "2,76,969 LDT 59,342 LDT 

1987-88 78,586 LDT 3,923 LDT 

1988-89 1,48,159 LDT 7,280 LDT 

(As on 31-7' 1988)  

(c) The availability of ships for breaking 
has become scarce in the international market 
and their prices have also increased. Current 
year's purchase policy of ships for breaking 
hasallowed individual units to locate and 
negotiate the price directly final approval by 
MSTC. The customs to supplement MSTC's 
purchase, subject to final approval by MSTC. 
The customs duty on import of ships for 
breaking has been reduced by Rs. 28.5 per 
LDT, MSTC's service charges fixed at 4 per 
cent subject to maximum of Rs. 60 per LDT 
and contribution by ship breaking units to 
Development Fund reduced from Rs^ 25 to 
Rs. 5/. per LDT to make ship breaking 

economical. 



165 Written Answers [ 5 AUG. 1988 ] to Questions        166 

 


